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No. 1342] NEW DELHI, WEDNESDAY, MARCH 18, 2026/PHALGUNA 27, 1947
I HATA
[ 7 3o (fRet)]

“ﬂ‘cﬁ%l’(, 18 9T, 2026
(T ATARTH T L AT |7 qaTH1(1989) FT &m=T 1| T(20A) F Tgd FAT)

FT.3M. 1407 (31).—Tra (Femrer) srfarfa=rm, 1989 (24/89) (Sr&r Toeh aTa 3k ATATH=H FgT 74T 8)
FT T 200 FT IT-GTT (1) T T&T AREIT & T&d, % T =7 919 F 4q g 6 a1 o qrasi=ah
3297  forw, qfw, e w@fera Bawor 7gt domr sa=T # gy w3 8, &6y Yora oS & Heames &
T straeaa 7, ST, el T<9T TT5T o TG d (o1l # "gal U [SA S & Jad giasT-[asmaraaad §ed
ATEA ¥ FEAT(BAV)-HZHT T2 (MMS) T2t % d19 KM 662/9-11 7% .24t (T st i) w358
T HHT0T|", S9eh g7 UHT GIH FT ATEUZ FLd 1 &1 "ATud FHdl gl

I 0 | Baag #r2 off =3t Afag=eT & 5o § T i ari 7 (30) o e i ety

& HIa¥, I ATATHIH ol 1T 209 Fir ITATT (1) F STelT TS o TorT UHT GIH % ST 92 AqT 397
T

1952 G1/2026 )
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THE I, TR AEHET T 1 ATEIG % 1T Feqd TTeal (FTAT) o€ HSA T
ATEHTLT (SMTSTSA)/ TATHT T GaT U [SASH F qgd grasT-aemardedy qeg ared q¥ a&a1(BAV)-HadT
TE(MMS) T9mET % &= KM 662/9-11 9% T3 T (T2 = foisT) sear 358 =t Awior & Heer # forfea
] H ATET TEIT T SATUIHT TAT TH AT 6 e 92 et 7 Sosr s ger arfare, smafewar
T AT A ATHIT &7 & g1 AT The ToreT Tafer =aamdt & areaw &, gars &7 STa9¥ &, S UF sratat
A % TATG 3T AE@LTF AN 6l S, AT A &I, FA & THT, AT o6 TAT ISR AT9TH THH
ATTIAT T THRTE AT TR HL TRATI

IF At faw % 20D FT IT-4TT(2) F AT FerH AT 51T STt o e off siraer =y sifaw wrar
STORTT| 26 SATA=AT o Said A areft A T A0 ST o7 faaer Iuesy € 3T Tog® = g
AT TTIERTEY o SUCIE HTATAd § IRt fALreqor o Sm |ehar 2

AT

farore Yerer TS ST e waer Tsg * e e § “gat A s ¥ qgq gfast-
eIy q&7 A1eT 9% awaT(BAV)-HEET U(MMS) T29MT % i KM 662/9-11 U< .33 (T
A foreT) et 358 &1 AT & forw Sw=mratt & |y A7 foaT S=aret & afgutea it s arett i i1

wfers fEeeor (sTerrs-1) T8t g 2
St = qmT-ferge ATATT-1
A s

TRATSET &7 ATH:-AAA-358 F7 fAHTT

ST 7 AT - s, TN F7 -G A€, §E H AT -HEET

| T & asa FAN | FA AETH

g | T W E L3RS TFE H o et R AT T

qeqT1

1 | wear | arfenma 250 0.46 0.04 e EELELIE
2 | weEr | arfenme 251 0.13 0.05 e EELELIE
3 | wear | arfemmmw 292 1.09 0.07 THA® qrearea
4 | "=\ | arfenmH 294 0.25 0.23 T fsft st
5 | #=a\T | arfenm® 299 0.2 0.01 GGl EEIEIE
6 | H=|T | arfenmw 308 0.55 0.25 e EELELIE
7 | d=Er | arfenm 313 0.44 0.1 wfrer st sefte
8 | #=ar | arfemmw 320 0.16 0.02 wfrer st sefte
9 | wWear | arfemmw 321 0.51 0.07 L EELELIE
10 | #=&T | arfenmH 323 0.03 0.02 RIECCIED STFRTALT T
11 | wedr | arfemms 336 0.61 0.19 L EELELIE
12 | d=&r | arfenm 337 0.28 0.09 wfrar st sefte
13 | weHr | arfemmH 338 0.31 0.12 L EELELIE
14 | wedr | arfemmH 339 0.03 0.02 L EELELIE
15 | weET | arfermH 425 0.79 0.07 wfrar st sefte
16 | #=ar | arfermH 426 0.02 0.02 T At st
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HILT =T TSI AT

17 FrferTH 427 0.04 0.04 e EEIEkIE
18 ENEEIE) 428 0.07 0.07 wfrar EELELIE
19 FrferTH 429 0.23 0.16 e EEIEkIE
20 e 430 0.05 0.05 wfrar EEIELIE
21 FrferTH 431 0.06 0.06 e EEIEkIE
22 FrferTH 432 0.14 0.07 e EEIEkIE
23 e 436 0.1 0.07 wfrar EEIELIE
24 FrferTH 437 0.15 0.1 e EEIEkIE
25 e 438 0.1 0.09 wfrar EEIELIE
26 Frferma 450 0.33 0.11 e fasft st
27 ENEEIED 451 0.2 0.04 e EELELIE
28 e 551 0.22 0.01 e EEIELIE
29 Frferma 702 0.27 0.22 e fasft st
30 FrferTH 703 0.07 0.01 TET EEIELIE
31 Frferma 729 0.12 0.03 e fasft st
32 ENEEIED 730 0.16 0.08 wfrar EEIELIE
33 FrferTH 731 0.02 0.01 TEHETS SERTEE T
34 e 732 0.04 0.04 e fsft st
35 ELEEIIE:} 734 2.9 0.16 THETH YTHHEH
36 FrfermH 762 10.99 0.28 TRHATH TTHHEH
37 ELEEIIE:} 782 0.18 0.03 THETH LEED
38 arfermH 783 4.67 0.05 TEHETH TS FTHIA
39 ELEEIIE:} 787 0.96 0.76 THETS LEED
40 ELEEIIE:} 788 1.04 1.04 THETH LEED
41 FrferTH 789 0.8 0.74 AT GEED
42 ENEEIED 794 0.32 0.04 Gl EEIEkIE
43 FrferTH 795 0.28 0.06 e st st
44 ENEEIED 797 0.59 0.09 e EEIEkIE
45 Frferma 798 2.75 0.23 TEHETS TS FHIA
46 FrferTH 799 7.99 0.23 THEATH qrera
47 e 802 2.15 0.28 TEHETH AT FAHA
48 EUERIE] 820 0.97 0.06 qET EELELIE
49 Frfenm 821 3.14 2.49 TEHETH AT FAHA
50 ENEEIE) 832 0.21 0.2 GGk Ell EELELIE
51 FrferTH 860 0.01 0.01 TET EEIEkIE
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52 | H=ET | aTienme 861 0.37 0.15 TEHETH DIETR:
53 | @edr | arfenmH 863 0.08 0.08 wfrar st st
54 | wgdr | STfenTH 867 1.44 0.63 THATS LEED
55 | @edT | aTfenTH 871 0.33 0.01 wfrer st st
56 | weAT | arfenmH 888 0.6 0.22 e EEIEkIE
51 10.47
T AT
sfeufea qf¥
M F AT | T T i I At
fer | gar | R gar 1
FrfenT 7.17 25 | 0.38 0.42 10.47

[T . Frus/H/smruadt/deEua/2026/rErHdT #ear-358/207]
FSTT FHT q1H, HeT Atsran(=ator-11)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction))
NOTIFICATION
Bhubaneswar, the 18th March, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 1407(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required for
the execution of Special Railway Project, namely, “Construction of ROB in lieu of closing of manned of L.C.358 at
Km.662/9-11 between Baruva(BAV)-Mandasa Rd.(MMS) on Howrah Visakhapatnam main line under Khurda Road
Division.” in Srikakulum district in the state of Andhra Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Revenue Divisional Officer(RDO), Palasa for Construction of ROB in lieu of closing of manned of L.C.358
at Km.662/9-11 between Baruva(BAV)-Mandasa Rd.(MMS) on Howrah Visakhapatnam main line under Khurda Road
Division in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of
being heard, either in person or through a legal practitioner, and may, after hearing all such objections and after making
such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for
Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.358 at Km.662/9-11
between Baruva(BAV)-Mandasa Rd.(MMS) on Howrah Visakhapatnam main line under Khurda Road Division)” in
Srikakulum district of Andhra Pradesh state.

Name of the District:-Srikakulam ANNEXURE-1

LAND SCHEDULE

Name of the Project:- Construction of ROB-358

Name of the District:-Srikakulam, Name of the Division:-Khurda Road, Name of the Mandal:-Mandasa

SL. MANDAL NAME OF LPM TOTAL ACQUIRED CLASSIFICATION TYPE OF LAND
NO. THE No. AREA IN AREA IN
VILLAGE ACRES ACRES
1 MANDASA BALIGAM 250 0.46 0.04 WET PRIVATE LAND
2 MANDASA BALIGAM 251 0.13 0.05 WET PRIVATE LAND
3 MANDASA BALIGAM 292 1.09 0.07 PORAMBOKE CHERUVU
4 MANDASA BALIGAM 294 0.25 0.23 DRY PRIVATE LAND
5 MANDASA BALIGAM 299 0.2 0.01 DRY PRIVATE LAND
6 MANDASA BALIGAM 308 0.55 0.25 WET PRIVATE LAND
7 MANDASA BALIGAM 313 0.44 0.1 WET PRIVATE LAND
8 MANDASA BALIGAM 320 0.16 0.02 WET PRIVATE LAND
9 MANDASA BALIGAM 321 0.51 0.07 WET PRIVATE LAND
10 MANDASA BALIGAM 323 0.03 0.02 PORAMBOKE AMMAVARI GUDI
11 MANDASA BALIGAM 336 0.61 0.19 WET PRIVATE LAND
12 MANDASA BALIGAM 337 0.28 0.09 WET PRIVATE LAND
13 MANDASA BALIGAM 338 0.31 0.12 WET PRIVATE LAND
14 MANDASA BALIGAM 339 0.03 0.02 DRY PRIVATE LAND
15 MANDASA BALIGAM 425 0.79 0.07 WET PRIVATE LAND
16 MANDASA BALIGAM 426 0.02 0.02 WET PRIVATE LAND
17 MANDASA BALIGAM 427 0.04 0.04 WET PRIVATE LAND
18 MANDASA BALIGAM 428 0.07 0.07 WET PRIVATE LAND
19 MANDASA BALIGAM 429 0.23 0.16 WET PRIVATE LAND
20 MANDASA BALIGAM 430 0.05 0.05 WET PRIVATE LAND
21 MANDASA BALIGAM 431 0.06 0.06 WET PRIVATE LAND
22 MANDASA BALIGAM 432 0.14 0.07 WET PRIVATE LAND
23 MANDASA BALIGAM 436 0.1 0.07 WET PRIVATE LAND
24 MANDASA BALIGAM 437 0.15 0.1 WET PRIVATE LAND
25 MANDASA BALIGAM 438 0.1 0.09 WET PRIVATE LAND
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26 MANDASA BALIGAM 450 0.33 0.11 WET PRIVATE LAND

27 MANDASA BALIGAM 451 0.2 0.04 WET PRIVATE LAND

28 MANDASA BALIGAM 551 0.22 0.01 WET PRIVATE LAND

29 MANDASA BALIGAM 702 0.27 0.22 WET PRIVATE LAND

30 MANDASA BALIGAM 703 0.07 0.01 DRY PRIVATE LAND

31 MANDASA BALIGAM 729 0.12 0.03 WET PRIVATE LAND

32 MANDASA BALIGAM 730 0.16 0.08 WET PRIVATE LAND

33 MANDASA BALIGAM 731 0.02 0.01 PORAMBOKE AMMAVARI GUDI

34 MANDASA BALIGAM 732 0.04 0.04 WET PRIVATE LAND

35 MANDASA BALIGAM 734 2.9 0.16 PORAMBOKE GRAMAKANTAM

36 MANDASA BALIGAM 762 10.99 0.28 PORAMBOKE GRAMAKANTAM

37 MANDASA BALIGAM 782 0.18 0.03 PORAMBOKE ROAD

38 MANDASA BALIGAM 783 4.67 0.05 PORAMBOKE RAILWAY

39 MANDASA BALIGAM 787 0.96 0.76 PORAMBOKE ROAD

40 MANDASA BALIGAM 788 1.04 1.04 PORAMBOKE ROAD

41 MANDASA BALIGAM 789 0.8 0.74 PORAMBOKE ROAD

42 MANDASA BALIGAM 794 0.32 0.04 DRY PRIVATE LAND

43 MANDASA BALIGAM 795 0.28 0.06 WET PRIVATE LAND

44 MANDASA BALIGAM 797 0.59 0.09 WET PRIVATE LAND

45 MANDASA BALIGAM 798 2.75 0.23 PORAMBOKE RAILWAY

46 MANDASA BALIGAM 799 7.99 0.23 PORAMBOKE CHERUVU

47 MANDASA BALIGAM 802 2.15 0.28 PORAMBOKE RAILWAY

48 MANDASA BALIGAM 820 0.97 0.06 DRY PRIVATE LAND

49 MANDASA BALIGAM 821 3.14 2.49 PORAMBOKE RAILWAY

50 MANDASA BALIGAM 832 0.21 0.2 IRRIGATED DRY PRIVATE LAND

51 MANDASA BALIGAM 860 0.01 0.01 DRY PRIVATE LAND

52 MANDASA BALIGAM 861 0.37 0.15 PORAMBOKE GRAMAKAMTAM

53 MANDASA BALIGAM 863 0.08 0.08 WET PRIVATE LAND

54 MANDASA BALIGAM 867 1.44 0.63 PORAMBOKE ROAD

55 MANDASA BALIGAM 871 0.33 0.01 WET PRIVATE LAND

56 MANDASA BALIGAM 888 0.6 0.22 IRRIGATED DRY PRIVATE LAND
TOTAL 51 10.47
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ABSTRACT
ACUIRED LAND
PRIVATE LAND TOTAL
GOVERNMENT
VILLAGE NAME IRRIGATED | ACQUIRED
LAND WET | DRY LAND EXTENT
DRY
BALIGAM 7.17 25 | 038 0.42 10.47

[F. No. CAO/C/RSP/BBS/2026/ROB-358/20A]
AJAY KUMAR SAMAL, Chief Engineer(Con-II)
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